GOVERNMENT OF INDIA
MINISTRY OF EDUCATION
DEPARTMENT OF SCHOOL EDUCATION & LITERACY

LOK SABHA
UNSTARRED QUESTION NO- 3470
ANSWERED ON- 10/08/2026

IMPLEMENTATION OF SAMAGRA SHIKSHA
3470. Smt. Roopkumari Choudhary:
Dr. Kalanidhi Veeraswamy:
Will the Minister of EDUCATION be pleased to state:

(a) whether the Government has undertaken a comprehensive assessment/review of the
implementation of Samagra Shiksha in the country, State/UT-wise, with regard to nature of
implementation school infrastructure, teacher availability, digital education, learning
outcomes, fund utilisation and equality indicators, in the country, if so, the details thereof;
(b) the details of Central assistance sanctioned, released, utilised and unspent balance
under Samagra Shiksha during the last five years, State/UT-wise including in Chhattisgarh
along with the details of the major components for which the funds were utilised;

(c) whether the Government has assessed the gaps in classrooms, science laboratories,
libraries, girls' toilets, smart classrooms and other basic educational infrastructure in
Government schools in the State of Chhattisgarh, if so, the details thereof;

(d) the corrective measures taken or proposed to be taken by the Government to ensure
effective implementation of the said scheme to improve the quality of school education in
Chhattisgarh, if so, the details thereof;

(e) whether several State Governments including Tamil Nadu have raised concerns
regarding delays in fund disbursement, increased centralisation and restructuring of CSS
guidelines and if so, the details thereof;

(f) whether any independent evaluation or social audit has been conducted to assess
systemic gaps and effectiveness of the scheme; and

(9) if so, the steps proposed by the Government to address identified shortcomings and
strengthen the scheme to ensure equitable and quality school education across all

regions?



ANSWER
MINISTER OF STATE IN THE MINISTRY OF EDUCATION
(SHRI JAYANT CHAUDHARY)

(a): The annual plans under Samagra Shiksha are prepared by the States and UTs based
on their requirements and priority and this is reflected in their respective Annual Work Plan
and Budget (AWP&B). States/UTs assess their gap and submit their proposals of
component-wise allocation including school infrastructure, salary support to teacher for
maintenance of appropriate PTR as per RTE act 2009, digital initiatives to improve quality
of education, inclusive education and other components like bridging of social and gender
gap, vocational education, strengthening of Teacher Education Institutions etc. in AWP&B.
These plans are then appraised and approved/estimated by Project Approval Board (PAB)
in consultation with the States and UTs as per the programmatic and financial norms of
the scheme.

Department of School Education and Literacy has a comprehensive online
monitoring system called PRABANDH (Project Appraisal, Budgeting Achievements and
Data Handling). The system enables Ministry of Education and States/UTs to assess and
monitor the releases and expenditure, besides viewing approved outlays and other
scheme related information.

Further, the Unified District Information System for Education Plus (UDISE+)
developed by DOSEL collects data from all recognized schools’ details on various aspects
of school. UDISE+ 2025-26 data is available at
https://udiseplus.gov.in/#/en/page/publications. The data assists the Ministry in gauging
infrastructure availability, student enrollment, teacher availability, etc.

To assess the learning outcomes among the children of Grades 3,6 and 9, the
Ministry of Education conducted PARAKH Rashtriya Sarvekshan 2024, a large-scale
assessment to measure learning outcomes in schools across the country whose findings
are available at https://dashboard.parakh.ncert.gov.in/en.

(b): The State/UT-wise details, including Chhattisgarh, of Central Share allocated, Central
Share released, expenditure (including State share) and unspent balance as on
31.03.2026 under Samagra Shiksha, is at Annexure.

(c): The percentage availability of infrastructure facilities in Government schools of
Chhattisgarh is as below:

Facility % availability
Girls’ toilet 98.2
Drinking Water 99.8
Ramp for CWSN 87.1
Playground 75.8
Electricity 95.7
Library/Book Bank/Reading Corner 99.3
Smart classrooms in Govt. School (Grade VI and above) 40.6
Physics lab in schools with science stream 80.9
Chemistry lab in schools with science stream 81.6




Biology lab in schools with science stream 81.0

Source: UDISE+ 2025-26

(d): At the Centre level, regular follow ups and review meetings are held with the
States/UTs ensuring an integrated approach for monitoring and smooth implementation of
the scheme. Further, as informed by Chhattisgarh state, initiatives like regular teacher
training, monitoring through VSK call centers, weekly webinar for district officials, teacher
attendance through VSK call centers are being undertaken for effective implementation of
the scheme.

Under Samagra Shiksha, financial assistance is provided to States and UTs
including Chhattisgarh, for undertaking various activities for Universalization of School
Education including opening/strengthening of new schools upto senior secondary level,
construction of school buildings & additional classrooms, development/strengthening of
school infrastructure in northern border areas under Vibrant Village Programme, setting
up, up-gradation and running of Kasturba Gandhi Balika Vidyalayas, setting up of Netaji
Subhash Chandra Bose Avasiya Vidyalayas, construction of hostels for PVTGs under
Pradhan Mantri Janjati Adivasi Nyaya Maha Abhiyan (PM JANMAN), construction of
hostels under Dharti Aaba Janjatiya Gram Utkarsh Abhiyan (DA-JGUA) for unsaturated ST
population, free uniforms to eligible children and free text books at elementary level,
transport allowance and undertaking enrolment & retention drives. Special training for age-
appropriate admission of out of school children and residential as well as non-residential
training for older children, seasonal hostels / residential camps, special training centres at
worksites, transport/ escort facility are also supported to bring out of school children to the
formal schooling system including support to complete their education through
NIOS/SIOS. Under the student-oriented component for the children with special needs,
financial assistance is provided for identification and assessment of children with special
needs, aids and appliances, braille kits and books, appropriate teaching learning material
and stipend to girl students with disability etc.

(e): Funds are released to the States/UTs on the basis of compliance with the scheme
norms and guidelines prescribed by Ministry of Finance, Manual on Financial Management
& Procurement of the Scheme, pace of expenditure, receipt of commensurate state share,
audited accounts, statement on outstanding advances, up-to date expenditure statement,
audited utilization certificate of previous year etc.

(f) & (9): The Department has undertaken Social Audit under the Samagra Shiksha
Scheme in collaboration with the National Council of Educational Research and Training
(NCERT) as training partner, to assess the implementation of the Scheme at the school
level. The Social Audit identify systemic gaps, implementation challenges, and good
practices across various components of the Scheme. The findings and recommendations
are shared with the concerned States/UTs for taking appropriate corrective and remedial
action.
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Annexure

ANNEXURE REFERRED TO IN REPLY TO PART (b) OF LOK SABHA UNSTARRED QUESTION NO. 3470 ANSWERED ON 10™
AUGUST, 2026 ASKED BY HON'BLE MP SMT. ROOPKUMARI CHOUDHARY AND DR. KALANIDHI VEERASWAMY
REGARDING IMPLEMENTATION OF SAMAGRA SHIKSHA

State/UT-wise details of Central Share allocated, Central Share released, Expenditure (including State Share) and unspent balance as on
31.03.2026 under Samagra Shiksha

(R in lakh)
S. State/UT 2021-22 2022-23 2023-24 2024-25 2025-26 Unspent
no. Central Central Expenditure Central Central Expenditure Central Central Expenditure Central Central Expenditure Central Central Expenditure balance
Share Share including Share Share including Share Share including Share Share including Share Share including ason
allocated Rel d State share allocated Rel d State share allocated Rel d State share llocated Rel d State share llocated Rel d State share 31.03.2026
1 | A&N Islands 5637.45 3152.32 3595.56 74021 5651.44 3723.61 9532.55 5527.59 3205.53 8484.17 6052.36 5263.53 8939.32 3869.54 6205.02 990.00
2 | Andhra Pradesh 134853.54 68301.36 147631.7 171258.59 150359.02 195192.8 179657.61 | 128940.788 265252.90 173293.31 124010.57 201332.36 150932.16 135357.92 262410.06 1663.00
3 | Arunachal 44215.86 27996.24 37227.29 53369.59 25229.47 51844.6 59601.03 47503.49 80559.25 64447 .49 57585.11 91558.62 78323.47 63014.31 59969.07 1762.00
Pradesh
4 | Assam 197702.88 156156.40 180161.4 251460.08 208086.22 216611.68 260407.29 181046.93 231395.71 288347.22 202677.34 270080.52 368806.99 293009.36 278536.10 30740.00
5 Bihar 382755.00 340608.45 521636.02 501887.29 355459.46 617295.83 502132.66 424173.08 563593.37 499123.47 421781.44 762946.22 601525.04 553372.53 768067.88 230982.00
6 Chandigarh 10024.09 10804.09 9084.84 12422.81 10979.21 8987.1 13213.99 11636.31 4952.41 13720.64 11858.35 11006.23 14810.08 12005.58 11872.17 2727.00
7 Chhattisgarh 88790.33 33236.78 117931.88 113833.06 82800.00 136978.28 120045.11 77659.06 148455.40 126779.26 83065.84 126714.06 118482.35 99340.73 128100.60 64207.00
8 Dadra & N. Haveli 6740.66 2092.45 4144.6 8793.65 6466.66 4672.36 9537.23 4130.25 1792.84 9802.68 5462.64 5741.15 10972.68 6464.84 6022.67 1860.00
Daman & Diu
9 Delhi 31521.05 14588.04 32404.31 37727.38 22193.92 38538.65 37783.60 14608.83 34695.30 55139.51 38539.03 48625.97 56633.22 36574.97 56648.64 21781.00
10 Goa 1861.00 1102.19 2715.12 2985.77 2985.77 3282.57 3077.84 1875.43 5061.75 2426.79 1633.61 4128.40 2770.98 2424.62 3077.17 70.00
11 Gujarat 100974.38 89375.71 186386.3 137120.75 132125.03 180722.86 133473.51 113253.16 211352.35 160173.72 124554.05 219984.75 143519.86 139673.21 188405.00 65206.00
12 Haryana 82538.73 51709.18 105383.82 96350.03 67021.33 113808.34 101502.76 57880.24 93238.02 107632.86 53643.94 111636.32 84604.25 49381.92 89219.26 35714.00
13 Himachal Pradesh 58166.16 31910.05 47072.56 73808.17 55160.13 59693.01 68685.12 48596.96 81863.34 76494.93 52619.99 61908.10 71073.55 67646.43 82908.11 86.00
14 Jammu & Kashmir 132021.74 87398.83 77090.76 165059.67 36497.18 127528.62 173649.67 86543.88 110656.30 172160.13 82349.31 93520.20 143599.16 51692.09 110263.60 10988.00
15 Jharkhand 90018 85897.13 155085.48 116768.12 115451.63 207757.15 125218.51 110493.28 218299.48 117386.04 107444.41 203249.85 122684.85 113287.66 153991.14 13456.00
16 Karnataka 70761.11 47451.63 124390.17 100494.06 86152.48 113039.69 95443.12 82808.79 157928.46 93654.51 86830.33 140482.68 114334.70 107534.08 150362.02 18499.00
17 Kerala 25221.99 22512.79 43984.62 34847.00 17815.99 59649.86 34334.47 14165.74 43114.55 42889.42 0.00 25137.19 45890.90 9927.38 42409.27 1393.00
18 Ladakh 9999.72 5717.55 2738.71 12349.12 1489.36 9019.04 19159.03 5222.63 2308.69 20099.43 13999.80 10230.42 24401.82 19950.81 17096.14 7200.00
19 Lakshadweep 573.33 216.15 343.53 786.86 432.99 391.62 575.47 100.05 60.42 741.78 306.12 298.24 881.10 560.52 410.76 169.00
20 Madhya Pradesh 294630.92 229279.75 425514.18 372787.9 193928.88 416989.7 389333.20 298151.13 472542.61 412209.15 343471.12 508235.74 375084.65 303907.55 477397.71 118859.00
21 Maharashtra 101370.47 69302.88 67536.59 159289.59 90000 154042.29 134800.53 100119.1 302933.31 143859.39 112624.52 247515.11 143182.77 128900.23 200331.26 43198.00
22 Manipur 37042.52 18250.19 32168.53 49418.88 40475.7 43466.84 49677.82 25721.89 45315.18 53200.51 46559.15 40432.37 59620.04 33512.85 43642.18 1195.00
23 Meghalaya 30584.23 27171.38 40735.1 37515.29 37515.29 42405.51 40496.07 39418.22 66092.91 39882.71 36282.56 65147.72 40658.74 37017.68 38722.61 5716.00
24 Mizoram 22559.99 17968.14 22360.95 32308.05 14268.09 23373.21 36087.44 27414.06 33846.24 29798.67 21651.76 40422.31 33224.04 17017.73 23546.58 4071.00
25 Nagaland 21808.76 13734.16 23804.32 28104.5 28104.49 33556.56 33362.73 23125.34 30261.64 28439.24 21140.50 29965.24 36020.06 28100.34 31490.97 5179.00
26 QOdisha 145334.43 123807.39 226165.38 184107.55 183666.84 310691.13 196376.54 123660.69 285910.35 193480.26 167239.29 270981.25 213955.90 179423.68 282029.35 77138.00
27 Puducherry 1514 1397.54 1946.52 1987.3 1527.52 2408.11 2256.40 1247.37 2643.84 1974.29 1246.03 2701.12 2126.35 873.36 1523.54 0.00
28 Punjab 54353.29 50127.01 95603.33 71906.33 60504.93 105250.9 71866.49 33111.65 89647.34 70878.25 67813.14 103003.47 94756.42 82309.70 141504.03 2797.00
29 Rajasthan 273019.53 240582.13 444355.54 345219.75 213861.12 477665.95 359233.85 320289.45 506353.57 386553.20 309065.25 467660.38 370507.41 298225.92 448687.56 15008.00
30 Sikkim 12249.29 10012.46 9904.15 15176.05 10718.96 12879.77 16891.64 13260.51 11326.54 15661.00 12273.95 13783.73 16641.54 11373.38 14974.36 348.00
31 Tamil Nadu 164996.07 159882.18 279038.58 211759.9 210723.33 242863.06 212764.72 187615.54 287638.01 215315.01 36281.00% 112383.97 189642.31 35118.14 168719.24 9156.00
32 Telangana 88061.36 55327.91 95397.23 114385.92 114251.02 164951.52 116557.40 92012.79 175403.52 116271.55 98878.94 169140.89 112421.86 108641.05 182015.37 9021.00
33 | Tripura 31820.19 22692.81 38716.18 38741.08 28672.54 41172.01 44074.73 34132.90 37629.53 45179.94 42002.98 60537.84 50742.20 36171.82 45056.56 1764.00
34 Uttar Pradesh 512311.24 204497.10 458475.08 626179.97 381975.27 711005.26 664429.01 427645.13 842877.61 697621.18 626479.22 880939.23 589243.27 562215.15 892457.21 109015.00
35 Uttarakhand 67262.62 32083.60 57072.76 84444.06 70438.94 43144.96 72768.26 44056.91 70952.51 88371.48 64678.27 75515.54 76780.05 49969.86 55645.52 22946.00
36 West Bengal 133877.32 130974.48 238380.34 177338.04 152204.21 221250.03 176747.91 31129.41 194126.52 174579.86 0.00 187260.20 199839.46 0.00 180118.56 2713.00
Total 3467173.25 2487318.45 4356183.43 | 4449394.26 3215194.42 5195854.48 | 4564755.29 | 3238278.58 5713287.32 4746073.05 3482101.90 5669470.92 4767633.57 3677866.93 5643837.29 937617.00

Source: PAB Minutes/PFMS/PRABANDH *release during FY 2025-26
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